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(b) if so, the present status of windmills functioning in the country;

(¢) whether Government proposes to involve private sector in setting up windmills

to achieve the target of power; and
(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) The wind power projects are being installed
at several locations in major wind potential States i.e. Tamil Nadu, Karnataka, Andhra
Pradesh, Maharashtra, Gujarat, Rajasthan and Madhya Pradesh. A target of 15,000 MW

wind power capacity has been set for the 12th Five Year Plan period.

(b) A wind power capacity of 22,167 MW has been installed in the country upto
October, 2014.

(c) Yes, Sir.

(d) The wind power projects are being installed with private sector investment. The
Government provides fiscal and promotional incentives such as Accelerated Depreciation
benefit, concessional custom duty on certain components of wind electric generators,
excise duty exemption to manufacturers. 10 years tax holiday on income generated from
wind power projects is also available. A Generation Based Incentive (GBI) is available
for the projects not availing Accelerated Depreciation benefit, under which I 0.50/unit

generated is provided with a ceiling of T 1.00 crore per MW.

A strong manufacturing base of wind turbines has been established in India by the
private sector. The private sector is also allowed to carry out wind monitoring to identify
potential sites for installing wind power projects. The wind data is vetted by the National

Institute of Wind Energy (NIWE), an autonomous institution of this Ministry.
Power from small hydro project

+1617. SHRI RAMDAS ATHAWALE:
SHRI DARSHAN SINGH YADAV:
Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state:

(a) whether Government proposes to explore the potential of power generation
through small hydro projects of non- conventional sources, in view of the energy crisis in

the country;

TOriginal notice of the question was received in Hindi.
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(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) Yes, Sir. Government is encouraging tapping of
Small Hydro Power (SHP) potential in the country through setting up of SHP projects.

(b) So far, 1016 small hydro projects aggregating to 3970 MW capacity have been
set up and 236 projects of 768 MW are under implementation. The Government is giving
Central Financial Assistance to the State Governments and private sector to set up small

hydro projects. Details are given in Statement (See below).

(¢) Does not arise.
Statement

Central Financial Assistance to State Governments and private developers

to set up Small / Micro Hydel Power Projects

I.  Support to new SHP projects in State sector:

Category Above 100 KW and up to 1000 KW Above | MW - 25 MW

Special Cat. 75,000 lakh / KW < 7.50 crore / MW limited to
& NE States I 20 crore per project
Other States 35,000/ KW < 3.50 crore / MW limited to

< 20 crore per project

II.  Support to new SHP project in private / co-operative / joint sector:

Category Above 0.1 MW - 25 MW
Special Cat. & NE States < 1.5 crore / MW limited to I 5 crore per project
Other States % 1.0 crore / MW limited to X 5 crore per project

Tariff for solar power products

1618. SHRI C.M. RAMESH: Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:

(a) whether the Solar Energy Corporation of India has entered into a contract for
25 years with the private solar power producers at a fixed levelised tariff of I5.45 per

unit;



